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putlhe questions. I do not appredale * and 
I do not undsretand k.

SHRI M.V. CHANDRASHEKARA 
MURTHY: Sir, It isquMlionof fourciorasof 
Kannadigas. You eannot nsglact thsm..

SHRIiUUTI CHANDRA PRABHA URS: 
Sir.ltisavitallssus.

MR. SPEAKER-You can ttto it up at a 
prepertime.

• {im m n /p u O n s }

SHRI M.V. CHANDRASHEKARA 
MURTHY: Sir, we ar» not prsparsd to toler- 
ate dt these things. (Msmfrtfena)

M a SPEAKERiPieasetakayourseals. 
You are not h e i | ^  younrtras: you are not 
helping the Paiiameflt You do not icnow, 
how to use the devices. You could h«/e 
asiwd for the statement; the Government is 
going.to maice a  statemenL

ylmOnypnOnS}

MR. SPEAKER: You to me one 
byoneandlwnirytohe|pyou.Nowaiofyou 
sit down and let one Member speak.

{kittmptioiuH

SHRI M.V. CHANiNIASHEIWFtA 
MURTHY: It is a veiy sensitive issue Sir. It 
involves four craves of Kannadig^ it.b the 
question of He and death of the people in 
Karnataka. The ncent decision of the Gov- 
ermnent of India gaatthig .ttie interim Older 
cfthetrfeunaiiigoingtobeadeaihbiowto 
the entire Karnataka. VVieir Membeis of 
Paiiiamant ai^ Lê sjatoires. of us. met 

..aftJsufamiltadamemofaHdumlottief̂ iinfie 
Minister and requested him to use his good 
ofHces to settle the iMue vnictMe and 
negotiable. But in t̂ito of that they haws 
decided to gazette H m want a biankay 
assurance fiom ttie Ctowsmniont of Iwia, 
ekher by the Prime IM s tw «% «e  Wsler 
newumes Minisl!prt>mfie injeiiwtcf bcai 
the Sajes-K^iwiaka TwwlHwfci. «ie

cooemed Statee-wl be safeguaided and 
the issue wMbe settled negotiably.

MaSPEAKER:WouMyoubesa(iBned 
I  something of that kind comes outt

SHRI M.V. CHANDRASHEKARA 
MURTHY: Definitely Sir.

MR. SPEAKER: Okay, you wait untH 12 
o’clock.

Nowweshci take upQuestion N0.S284.

lljOShrs.

C^AL ANSWERS TO QUESHONS

[Engm
hnpiact of Inctuslrial l*olley on Labour

*284. SHRI LOKANATH CH- 
OUDKIARY:

SHRI RABI RAY:

Win the PRIME MINISTER be pleased 
tostate:

. (a) wiwtherthe Government have con* 
stituted a special-tripartite committee to 
conskier the impact of the changes in indus­
trial poHcy on iaboun^--

0>) V so, the comFositiDn of the commit­
tee: ^  .

(c) the time by which the committee is 
Hkeiy to submit tts report?

THE IM4tSTBI OF S T A I C ^  THE 
MINIS1ftYOFOOM.(SHRIPA«ANGlMA): 
(a>to (c). A Aalament is laid on the table of 
thelkNise.

STAlByEUT
Aspe^iFfijpqilile Committeehasbeen 

ccnstituted by Ihe
the impact of ihe new infetstrialpii^



noomnMndations on various issUM oon- 
cmhIhq subj#cL

Oa/Amma AGRAHAYANN 20̂ 1913 (S4»9 (M Aaam n  «
pnUitM  ifhctinB Ubolur ■nd'OllHf Mhtod
fiMRwisiBio mflKw jy^pnapraM noomiiwii*
<MkM9. Hw ooinpotMMi of tf* OonMiiBM 
is {̂ tfsn in liw Aimusura Th» Comnlllw 
«wMdd niMt tram tims to tinw and maks

Th« oonipodtton of tiM Spsdal Ttipar- 
tte CominttM is as foOows:

(I)
w C9ntmlgomnm0nt . Nmtmrofseais

1 2 3

1. MlnistiyarUtour 1

2. Mniatiy of Indusliy (Optt of- 
Industrial Davotopownt)

a Miniatiy of indusiriiy (DspIL of • 
PublieEnlMprIsM)

4. Mniatiy of Financs

5. Planning Commission

Total 5

(10 En^itofws

(i) Counctt-of Indian Empioyws 8

00 AlindiaManufactures
Oraanisation.

2

Total 10

Oil) Worinrs

1. Indian National Trado 
UnionCongnss

3

2. BhaitVa lyiazdoor ̂ ngh 2

3. nina IMaZOiXii oaDIwi 1

4. Uiitad Tiadas Union Contra (13)

5. Al fa i^ Tiada Union Cqngraas 1

f. C m m a M lm t Ttai* Unions

7, Nadonal Ijtm ir OfOMisation

Total 10
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SMU LOKANATH CHOUM JRY: In
«w  rapVtlw Mnistar said that Itw biVKt of
now industrial poflqr on tha industiy wifl ba 
oomfctowdbytlwCominiH— coiwMhilwlby 
tlw GovwmmnL In tha raplir I h aho said 
that tha Conimtttae would laoonMwndtotlw 
Govammant about tha apprapiiata maaa* 
■urasonthisGovammantiboutthaappiapri- 
alamaawirw on thb Impact cpneaming tha 
Ubour. I want to know what was tha naoa»> 
sty and masons for tha Govammant to go in 
for tha passing of tha Sick Industiias Bill 
witliout waiting for tlia rsoommandations of 
the Tripartite Committse. I want the specSic 
reasons tMcause of which the Government 
went to pass the Sick Industries Bill without 
the raoommandation of this Committee. 
Does k not appear that tha CommiHaa is 
superfluous?

SHRIPASANGMA: On tha 17lh Sap- 
tamlwr tha dalagatto of tha trada unkm 
laadm met the Finanoa Mnistiy as wail as 
tha Pifana MMstar. in that meeting they 
pwaoQO inai a spBciai tnpanno oornrninoG 
shouM be oonstttuted to go into the effect of 
tha new industrial policy. Because of this 
plea of the trade union leaders, the Prime 
MMstar and the Finance Minister agreed to 
ttelr pvcposaL As a raauk of that, this Com- 
mittee was constituted on the 12th of No* 
vamb^. This Committee hafkooma in to 
existence because tiw trade unbns them-

ahirkf thft MaHinS fKa ruwai
Industrial Polqr. That is why, this Commit- 
tee was constituted.

SHRI LOKANATH CHOUDHURY: i 
wanted to know as to why they have formu­
lated the BiL They wanted to constitute a 
OommittM which wouU rsoomn^ndtotham 
about this. I wnmted to know Jhe ^Mcific 
fsasonsastowhythqrhavebioughtfoniinrd 
tha BM Immacfiately. Doas k not give an 
opinkMi that this Commktaa is superfluous 
one?WiilknotbetiMledassupeifiousone?

SHRI P A  8ANGMA: I do not think so.

SHRIiOKANAIH CHOUDHURy:TMs
J p  n ty  8 Q 0 D n 0  8 1 ^ p p iO T iM n I8 iy «  W I1 8 IW 8 S  u i v
taslsffnpfflinaHnglhamambarsofdffarBnt

trada untons in k; may I Imew whattwr4iw 
trada unions haiwa otjadad to k and!lf «a, 
what are their ohjaclkms? This is tha IM  
part of tha.questton. The second pait is may 
I know whether the Govarnment has sent a 
laport about 46 industries to be discussed in 
tha tr̂ partka meeting and I  whfch ara these 
46bidustries?

SHRI P A  SANGMA: The basis of the 
composition of the Spedai Tripaitke Com- 
mktM is on the basis of the composttbn of 
the Standing Labour Committee where the 
trade unton leaders have their representa- 
tivas, on the teeis of die verified member­
ship. So, we have stridiyfoitowed the Stand­
ing Laliour Commktee minus the S t ^  
Governments. That is the basis, k is true that 
some of the trade unbn leaders have repre­
sented to us that they shouM be given more 
representatton in the Triparttte Commitiee 
and we are examining that.

[TmnslatiorU

SHRI RABI RAY: Mr. Speaker, Sir. I 
think he agrees to kthattwingaMinsteritis 
.his first duty to protect the interest of the 
labour dass. IwOuUiiketoknowwhetherthe 
Govemmenfs attentton was drawn towards 
the statement made by Shri Ramanujam, 
the Chairman of IN1UC in whteh he had 
dearly stated that tMfore refening the sick 
unks of Pubik: Undeitakings to BiFa the 
Govemment shouki have taken the advtoe 
of theTripartkeCommi^. So I wouM iiketo 
know the reasons astowhykwasdeddedto 
refer the stek untts to BiFR instead of refer­
ring them to Tripaitke Committee?

lEngBsH

SHRI P A  SAN<»M: The Committee 
was constkuted on the 12th of November. I 
took the earliest opportunity of caHIng for an 
informal meetkig of the representafives of 
the trade untons on ^  17ft of November. 
When we melon that d ^ . ak the trade unton 
laadarsinclu(ingShr(Ramatuj8m.asri^ly 
raferred toby the hon. Member.'hairapleaded 
that bafbra any sick unit is referrad to the 
BIFR. kshouUbatfiseussed inthisTi^ia^e
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tndlir: That «ns tha unanimous suggastion 
of bbour aida of Spadai T iip a ^  Com-
mittM. Wa hawa lixad thadata as 21st of 
Oaeainbar to discuaa this maitar. A slatua. 
papar has bean praparad on tha haavly 
losing public aaotor unite and Ms papar has 
baan diculatad to the trada union laadars. 
Tha first maating wil ba hald at Bombay on 
tha 21st of this month.

SHRi VUAYNAVALPATIL Sir. wa saa 
that tiiara are about savan trada unions in 
tha list of tha Tripartita Conunittaa. Mora tha 
number of trada unions, more tha probtams 
in the industry, f  wa saa it from tha other 
angle. Due to tha unton activities, a lot of 
hoPdivs are thm . There, are also nattonal 
hoUdays, optional holidi^ and holidays for 
unton activities. That is why. the productton 
suffers. We have seen that the jaundice of 
strikes-4»s written off majority of the t«(tile 
industrim in Bombay. So, I woidd like to 
Imow from the Hon. Minister whether in the 
aganda of thistripartiteoommitlee, the issue 
of strikes, whichhasformed a msjorthrairt to 
the industrial prcidkctton, is on the agenda of 
thiscommitteaorndi

SHRI P A  SANGKA :̂ Tha agenda for 
tha first meeting, that is on̂ the 17th of this 
month, is puretyconfined tothv status of the 
heavily tosing puWte sector unitŝ Howaver, 
we have deckfed that at every meting, we 
will take up the important issues. will 
discuss ay these important issum a n d > ^ 
on giving our recommandattons to tha G6<. 
emment.

[TmnsbOiorU

SHRI GEORGE FERNANDES: Mr. 
Speaker, Sir, I think, lika other policies, the 
Government have also brought this Indus­
trial pdtoy before us to4haka a mockery of it. 
It hasbaen tokJlhataspedialoommiltee has 
been constituted to make assessment of the' 
hKJustriai Polfcy and to make proper recom­
mendations to the Govamment Is the Gov- 
wnment aware of fact that urider this 
industriat poltoy. 50 lakh paopla are being 
rendered job-less in fishery iitdustty atone? 
When the Government have afewed mn^

raaldant Indians to ehter this lieM wUi their 
modem equipments, the small fishermen, 
who-ido fishing wkh thak boats during tha 
n | ^  and their ladies aaUtham in the market, 
wHI become joblesa. One mora axample I 
wouU Ika to eke that under this policy tha 
nujnbarofemptoyeesbitfib Railway which is 
about 16 lakh and 25 thousand today win be 
reduce to 9 lakhs 50*thousand only. It has 
been published in the report of Rrn^S. Either , 
the Government have published It or it has 
itself leakad out HtotheNewspapers. I have 

' dted these twio examples only and I can cite 
hundreds cf such exainples. So I wouW Hke 
to know from the Govamment whether it 
wouM refer such matters to the committee 
and if the committee recommends that mubi- 
nattonai companies shouU not be altowed. 
will the Government accept its reoommen- 
dattons? If the committee recomironds that 
the Government poltoy to curtail emptoy>- 
ment opportunities in the name of moderni- 
satton is not conact, will the Government 
accept such recommendattons?

SHRi P A  SANGMA: Sir. aH issues 
connected with the welfare of the labour as 
a result of the new Industrial policy wiH be 
discussed in this tripartite committee. I do 
not have the dMals of tha eases whk^ have 
been referred to by the hon. Member. But. I 
think, we are going into an the aspects of the 
. impact of industrial poHcy.

^  far as this comihittee is concerned, it 
has no authority to take any dedston. The 
role of this tripartite committee is to make 

\|9commendattons to the Government

S l \  GEORGE FERNANDES: Mr. 
Spaaker, s^questton him was vary dear if 
the Govern ma»i will accept those recom­
mendations?

[EngSsm

They are gotog to finish 
puterisattonintharailway8i8ti0iw.t̂ fff̂ P̂ftff 
tha jobs by 40 per cent Aceordiî  lo 

stadainent, thb order wU be
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if ttw ooimniltM RialcM such ■ Mooni' 
mmdation. wM you aootpt flMt raooimma- 
dalion?

SHRIPASAIl6MA:Sir.lamaciualya 
part of this trfpaititooomffllnMbacaiJMlaiii 
chapman of this oommiitoo. So. my duly as 
a mmbe r and as chainnan of Ms spadai 
tripartite cofflmiltae is to giva raoomnranda- 
ti6nstothaGov«mnMntThof«fora,leannot 
say whsthar tha Gowmmant w i aeeapt 
becausa.our duy is to rscommanda* 
tions. ' ■

SHRIMUiCULBALKRISMIMVmSNIIC: 
In view of tha sarkMis nriaoivificift afaout thft 
industrial policy and te adverse impact on 
labour, several tiada unions hava called an 
imfcislrial sMw rsoantiy. May I imow from 
the hon. Mihisler whether the Government 
has made any .assassmant about the loss 
incuired due to this industrial slrto?

Iffit SPEAKERzTMs question does not 
arise put of the main question.

[TiaiisfiriM

SHRI SATYANARAYAN JATIYA: Mr. 
Spaaiwr. Sir. at present the conditton of 
industrial woifcers is very bad. I would ■ »  to 
know as to what would be th ^  condition 
under the new industrial policy and fiom tto 
poM of view what is the intention of the 
Govemmentontheiacommendstionsofthe 
Committee? AsShrlGeoige Fernandes was 
just saying about lisheiy, tha condiHon of 
10X1118 mausiiy is anQ 90109 iioffn oaa v  
woise vrtiich has nndaiad lakhs of t s ^
employees Joblasa. So. I would
as to what remedial measures f* ^ " 9
taken by the GcvemmeottopR^
the woriters?

'ourquesdondoesnot

fA^^EED: I want to imow 
•stowhaihsrornoi 

tha SR and

hastening the passing of flw BM on labour 
pardcipafionsoastor8movalhbmi»«pp«s- 
hension inihe fflimli of tfie trade uniofrists.

MR. SPEAKS): TMs quastioa is about 
tfie impact of the Industrial Policy.

SHRI PASANGMA: This supplemen* 
tary does not siseoitf of the main question. 
(Mamption^

SHRI AMAL DATTA: It is apparent that 
they do no understand the question and 
answer. They do not understand what forthe 
Committee is set up. (tntanuptions)

SIffil SCeHANANDREESWARA RAO 
VAODE: Sir, through you, I would lice to asic 
the hon. Ifinister whether or not the Govern­
ment w i add am^herteffli also forto exami­
nation by this Committee, that is, the in̂ MKt 
of the import of foreign technology and capi­
tal which are further going to increase ^  
unemployment pipblem that <s being faced 
by the country at the present momenL In 
view of such drcumstanpes, wiH this Com­
mittee examine this a<pect also and suggest 
some lemediai measures to help in further 
increasing the er4>>oyin«it opportunities to 
the people of irtis countiy and at tha same 
time, invit̂ *Meign technology and capital?

SH^i PASANGMA: in fact, I took the 
first oaeting with ttie leaders of the trade 
ufionsonthelTthandtheyiiavapleadedfor 
expanding the scope and the temis of refer-■ 
enca of the Spedai Tripartite Committee.' 
The suggestion was that this Committee 
shoidd not only go intotiw effectof the labour 
poUqr but its scope should be on the entire 
economy as such. This was the suggestnn 
made by the members of the trade untons. 
We are examining this suggestkm also.

R^MTt of BIC^ on Drug Prioaa

*285. SHRIHARINPATHAK:
SHRI DHARMAMNA MON- 

OAYYA8ADOL- 
WMtha PRMEMMISTERtwpleased 

toatato:




